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CP NO.95/ALD/2017

Sh. Vimal Yadav, Advocate for the petitioner. Sh. Anil Kumar Tiwari,

Advocate for the respondent.

At the request of Ld. Counsel for the respondent, a final opportunity is granted

for argument.

The matter is adjourned to 25" January, 2018.
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Dated:19.01.2018 H.P. Chaturvedi,
Member (Judicial)
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(Stenographer)



